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STATEMENT RE. ASSAM 
I 

THE MINISTER 0 HOM AFFAIRS 
(SHRI P. C. SETHI) : The recent happ·· 

• • I 
erung In A am in the la t few day have 
cau ed us deep anguish. Yesterday, I 
vi ited a few of the wor t affected areas. 
The brutality and the horror perpetrated 
on the innocent people, including children 
and large cale arson and de truction of 

. propertie is difficult to describe. The 
Prime Minister her elf is visiting some of 
the affected place today. 

The immediate ta. k before ill i to 
render all possible a i tance in thi hour 
of di tre to the affected familie. This 
is being aU. nded to with utmos ex-
pedition. J: ~ 

SHRI ATAL BIHARI VAJPAYEE 
(New Delhi): No. 

SHRI P. '. SETHf: Medical relief and 
other upplie ' have be n rushed. Govern~ 

m~nt will do whatever is required for their 
relief and rehabilitation. 

The prolonged agitation .... (Interrup-
tions). 

SHRI A AL BIHARI VAJPA YEE: Sir, 
will you allow the Home Minister to 

~ mislead the Hou e? The~e js a ~hortage 
of life . a ving drug in Assam, and the 
people are dying because of it. 

$HRI ·P. C. SETHI: We have rushed , 
them. I have said so. 

The prolonged agitation in A sam has 

generated an atmo phere of bitternes and 
distTU t and di tu bed harmony amongst , . 
d~erent sections and groups. It i un-
~ortunate that ethnic and communal pas-

h ' f 

sipns bave been ~nl~ashecl in the wake 
of the ~ontroversies whicb were triggered 
off since the agitation. 

(Interruptions) 

One immediate provocatiqlll for this 
holocaust 1s reported to be the resentment 

of , ol1,le section of the peop~e against 
tho e who wish to exe.rci e their demo- · 

I 

cratic right of ff nchise. It is well-
known that certain elem nt h ve oppo ed 
the hold.ing of election and. re orted to 
all means to fru trate the proces. I 
deeply regret that large Dumb r of live . . ' 

have been lost ... (Interruptions). 

SHRI ATAL BIHARr VAJPAYEE: . 
How many? 

SHRI P. C. SETHI: ... though not all 
of th m have been directly connected 
with the elections. It is unfortbnate 
that some political parties have cho en 
to. lend upport to these eement (Inter-
nip! iollS ) and have not even condemned 
the viol·cnce. 

Ho,n. Members are aware that Gov-
ernment have spared no effort to find . 
a satis~actory solution of the vexed prob-
lem Of fo reigner in As am. In thi 
endea our, apart from consultation with '. 
the Opposition leader from time to time, 
seven IOU ds of tripartite tolks have 
been held. When the last round ot. 
tripartite talks in January 1983 failed to 

re olve the deadlock, Prime Minis~e.r met , 
the leaders of Opposition 'on 5th la,nuary . 
1983 a~d apprised them of tbe position. 
In the absence of unanimity amongst the 
Oppo Won parties regarding e.xtemio-n 0 . 

President' rule through an amen immt .: , 
of the Con titution, the only alternativ ~ 

I , 

' for extendi.ng President'~ rule which wa ,: 
I 

to end by 18th March 1983, was by 
taking recourse tc? clause (51f of Article . ~ 

356 of the Con titution. Government was 

. not in. !avour of uch a ste,l?' 
't 
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1.mmedla~ly after the announcement 

~ of elections by the Election Commission, 

,a proloJlged, intensified and militant pIO-

,gramme. of agitation was launched by 

the ASSU and AAGSP. All kind of 

intimidatory tactics were adopted and a 

. climate of terror wa sought to be crea-

·ted by resorting to violence. Candidates, 

their supporters, family membe.rs, party 

offices and party workers became the 

target of attack. One candidate, Shri 

S~tya Naraln Ram for the Assembly con-

stituency and in another incident , the. 

proposer of a candidate were brutally 

killed. In n few case, . family members 

of the candidates were kidnappe.d and 

thrown at the candidates and their resi-

dences. Despite the desperate attempts 

by the agitators and their o;;upporters ~ to 

thwart the proces of filing of nOlnina-

tions . some 600 candidate~ filed their no-

minations for the Assembly a.nd 1hc Lok 

Sabha seats. 

I is to be deeply regretted t hat even 

th re fter determined efforts were made 

to fru"'tr atc poll in every possible man-

ner. In the period betWeen the. nominations 
and the pol1 large scale arson was 

' resorted to by miscreants t.o di~ruPt COID-

municatio.n by destroying bridges, sabot-

· age of railway tracks and telephone 

lines~ At orne places, the mobs attack-

· ed police partiesloutpo ts jpolling booths 

with lethal weapons including firearms. 

· The police had to resort to firing to 

".disper e these mobs. 

It i to tbe credit of our people and 

a measure of their courage that in spite 

.of al1 odd , tbey cam~ fQTWarQ tQ e cr. 

cise their basic right and demonstrated 

that they have abiding faith in the demo-

cratic values. 

Since the agitation In ] 979 there has 

been considerable e caJatio.n in violence 

and a spurt in extremists activities. Go-

vernment have hown utmost partinence 

and restraint in dealing with the situation 

in spite of grave provocations. Govern-

me,nt have strained eve.ry resource and 

made elaborate Jaw and order arrange-

ments to ensure free · and fair conduct 

of the pol1. The tragic and reprehensible 

incidents witnes ed in Assam which have 

caused deep anguish deserve to be con-

demn~d by al} section of the Hou e as 
violence has no pJuce j,n demo racy. 

Government have always b lieved that 

issues may be resolved through di cussion 

and nothing should be done to di turb 

peace. It is hoped that after a repre-

sentative Gove.rnment hus taken office, 

the development 0: the State will be ac-

celerated and the m :1ny pre sing prob-

kms of the people of Assam will be satis-

factorily solved. , The Centra] Govern- .. 

ment O,n their part would continue efforts 

in finding an amicable soJl)tion to the 
problem of foreign nationals. 

In the e,nd, I seek cooperation of all 

members whatever their views or policies 

in promoting harmony and amity amongst 

different communities/groups Jiving in 
Assam, what is needed noW is not acri-

mony but a healing touch. J am sure 

all Members of the House will join me 
in expressing our anguish at what has ~ 

happened and in conveying our deepfelt 

sympathie to the victims of sen&eless 

vio1ence, 

.. 


